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INTRODUCTION

I, the Chairman of the Public Accounts Committee as authorised
by the Committee do present on their behalf this Hundred and
Seventy-First Report of the Committee (Fifth Lok Sabha) on New
Railway Lines.

2. The Committee took evidence of the representatives of the
Ministry of Railways (Railway Board), Planning Commission and
the Ministry of Finance on the 9th April, 1975. Written information

on the subject was also obtained from the Ministry of Railways
(Railway Board).

3. The Committee considered and finalised this report at their
sitting held in 28th April, 1975. Minutes* of the sittings of the
Committee form Part II of the Report.

4. A statement showing the summary of the main conclusions/
recommendations of the Committee is appended to the Report (Ap-
pendix IX). For facility of refererice these have been printed in
thick type in the body of the Report.

5/ The Committee place on record their appreciation of the assis-
tané rendered to them in the examination of the subject by the
Comptraller & Auditor General of India,

6. The Committee would also like to express their thanks to the
Officers of the Ministry of Railways (Railway Board), Planning
Commission and the Ministry of Finance for the cooperation extend-
ed by them in giving information to the Committee.

NEw DELHI; JYOTIRMOY BOSU,
April 29, 1975 Chairman,
Vaisakha 9, 1897 (Saka). Public Accounts Committee.

*Not printed. One cyclostﬂ_e.d copy leid on the Table of the House and five
copies placed in the Parliament Liabrary.
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REPORT

New Railway Lines

1.1. he Committee called for state-wise retails regarding the
total route kilometrage of Railway lines as on (i) 15th August 1947
(ii) 1st April 1952 (ii) 1st April 1957 (iv) 1st April 1962 (v) 1st
April 1967 (vi) 1st April 1972 and (vii) 1st A.prll 1974. In a note, the
Railway Board have stated:

“Inormation about the route kilometres of railway lines is not
maintained state-wise as a regular item of statistics, This
information was specially compiled on an approximate
basis for 31st March 1956 for all gauges put togther as a
matter of academic interest to the then Minister of Rail-
ways. Since then, these details were compiled on a few
occasions to meet the requirements of specific bodies like
the Finance Commission. '

The details of route kilometres by States as on 15th August
1947 and 1st April 1952 are not available. The gauge-wise
break-up of route kilometres by States as on 1st April
1957 is also not available. Details of the available data
for 1st April 1957 and for rest of the years for which in-
formation has been desired have been broadly worked out
with the help of available data state-wise as well as
gauge-wise, keeping in view the boundaries of states as
they exist at present. These are given in Appendix I
In the case of States which have come into being or been
enlarged in comparatively recent years, the length of
Railway lines falling within the geograplucal boundaries
of the States, as constituted at present, has been shown
notionally in the years prior to their comting into being
or enlargement as the case may be. Similarly in the case
of States which have shrunk in size owing to re-adjust-
ment of boundaries, the length of Railway lines falling
lithin their present truncated area at various puints ot

time has ben shown

Variations in state-wise route kilometres compared to past
years are for the most part due to new constructions and
dis-mantlement. Minor variations have also taken place
on account of re-measurement. re-alignments, etc.”
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1.2. Asked about the net additions to route kilometrage, gauge-

wise in each State on the dates referred to in para 1.1 above, the
Railway Board have in a note, stated:

“The net additions to route kilometrage in each State on the
respective dates as desired in this part of the question
has been worked out by taking the difference between the
two periods compared. The net additions in route kilo-
metrage by States have been indicated as per Appedix
II.

Funds for the construction of new Railway lines are allotted
Railway-wise and not State-wise, after budget is approved
by the Parliament. Details of the expenditure year-wise
for the period, as desired, is furnished as per Appendix
uL” . :

13. The details of the total expenditure incurred by all Indian
Railways vis-a-vis the expenditure on new lines from 1947-48 to 1973-
74, as furnished by the Railway Board are given in the statement at
Appendix IV. It is seen from the statement that during the period
1960-61 to 1965-66, the ratio of expenditure on new lines to the total
expenditure on Railways ranged between 11.1 per cent to 13.5 per
cent. For several years the percentage of the expenditure on new
lines to the total expenditure was above 10. From the year 1966-67
this percentage has comedown gradually and during the year 1972-73
and 1973-74 only 4.3 per cent and 4.4 per cent respectively of the
total expenditure on railways was spent on the new lines.

14. The Chairman, Railway Board informed the Committee
during evidence that in every Plan a specific allotment for new lines
was made. In reply to a question as to who was the final authority
that fixes the priorities, the witness stated:

“The allocation is made on the basis of the total resources
available with the Planning Commission as to how much
they can spare and what are the priority needs. In the
structuring of the Plan, the allocation of resources is done

by the Planning Commission through the process of dis-
cussion and counter-discussion. And generally the expe-
rience is that requirements tend to exceed the resource
availability. That has always been the experience of
planning and the result is that certain allocations get cot

in the process of fixing priority. For instance, in the
Fifth Plan the Planning Commission has not been able to

; spare more than Rs. 100 crores so far and this money will
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go in for completing the projects which are already in
hand. We have been asking for more funds but they
have not been able to find more funds.”

1.5. The Committee asked whether the views expressed in
Parliament in regard to construction of new railway lines were given

any weightage at the time of formulation of railway plans. The
Chairman, Railway Board stated:

“We take stock of everything that is stated in the Parliament
....Everything is given weightage.”

1.6. In reply to another question, the Chairman, Railway Board
stated:
“I do not know what we can do about it. We are already
over-burdened with the demand of new lines. We are
also having certain limitations.”

1.7. On being pointed out that within the limitations imposed
by resources, the Railways should plan new lines fo' the develop-

ment of hilly and backward areas, the Chairman, {ailway Board
stated:

“When a plan is framed, we put forward all the demands that

are there and every time the requirements far exceed the
allocation that can be made.”

1.8. In a note the Railway Board have stated:

“Railway development is not envisaged on any State-wise or
Region-wise concept but o noverall considerations in the
national interests. Railway development is planned pri-
marily keeping in view the needs of industrial projects,
and rail transport demands likely to be generated in va-ious
parts of the country, by developmental activities in the
flelds of heavy industry, expansion of port facilities, ex-
ploitation and utilisation of mineral and mnatural re-
sources, strategic considerations, and the Railways’ own
operational necessities, having regard to the monetary
ceilings laid down by the Planning Commission.”

19. The Committee asked what were the criteria adopted for
taking up new lines including conversions, extension and restora-
tions. In a note the Railway Board have intimated:

Construction of a new railway line or extension of an exist-
ing railway line is taken after detailed survey and in-
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vestigations when it is established that a railway line
will provide the best, cheapest and the most economical
mode of transport to meet the trafic needs uf the area.
Rail transport is most suitable for the mass transport of
goods and passengers over long distance while road trans-
port has advantages for distribution of goods and passengers
in smaller quantities/number over short distances. It is
the policy of the Railways to avoid unhealthy competi-
tion with road transport and to confine themselves to only
such transport activities for which they are the most
suitable. On these considerations, construction of rail-
way lines would be justified in areas which have—

(i) mineral deposits which cannot be exploited without
development of rail transport; or

(ii) have the raw materials and potential for the develop-
ment of major industries like steel, cement, fertilizers,
oil refineries, etc. which offer substantial traffic; or

(iii) where a very large number of passengers have to be
moved as in the case of suburban lines in the metro-
politan areas and other thickly populated areas; or

(iv) where an existing line has become saturated and the
new line will provide an alternative route at the same
time opening up a new area.

Roads provide a cheaper and more efficient mode of trans-
port for lighter traffic and construction of railways which
involve very heavy investment will not be justified in

such situations except where their construction is con-

sidered essential on strategic considerations. -

(i) Examples of lines approved for exploitation of mineral
resources;
(a) Kottavalas—Kirandul line,
(b) Tornagallu—Mudukulapenta line,
(c) Jakhapura—Banspani line,
(d) Cuttack—Paradeep.

(ii) Examples of lines to serve major industries:

(a) Wani—Chanaka,

(b) Obra—Singrauli,
(c¢) Nadiqude—Bibinagar.
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(i) Exumples of lines constructed for the movewucat of
large number of passengers:

(a) Barasat—Basirhat,
(b) Howrah—Amta,
(c) Howrah—Sheakhala.

(iv) Examples of lines providing alternative routes for
saturated sections:;

(a) Diva—Bassein,
(b) Shahdara—Saharanpur,

(c) Nadiqude—Bibinagar together with Guntur—Mach-
erla gauge conversion.

(v) Examples of strategic lines:

(a) Mukerian—Pathankot,
(b) Jaisalmer—Pokaran,
(c) Rangapara North—Murkongselek.

The financial returns on the investment are also consider-
ed. The time lag between the construction of a railway
line and development of traffic is, however, fairly long
even for links which have potential for development of
sufficient traffic to justify them financially in the long run
and this fact is taken into account while taking decisions
on the construction of new railway lines as was elucidat-
ed by the Minister of Railways while presenting the
budget for 1973-74. He stated that:

“The classical concept of traditional economic viability
needs to be re-adapted in the light of the historical
experience gathered from the economic development of
different societies. The principle that transportation
infra-structure must evolve along the pattern determin-

ed by pre-existing economic viability needs to be modi-
fled to the extent that very often the creation of the
infra-structure themselves lead to additional demand
and increased commercial prospects. In selected areas
the calculus of short-term economic returns must yield
place to the long-term benefits through a policy of de-’
liberate developmental expenditure.”

From the above policy arose the necessity to provide pro-
tection to the Railways against losses on new lines in the
initial stages and the Ministry of Railways have secured



moratorium from the Convention Committee on the pay-
ment of dividend on the capital investment on new rail-
way lines during the period of construction and for the
first five years of the operation. Relief for a longer
period may be necessary in some cases and the Conven-
tion Committee have been approached in this regard.

Steps are also taken to reduce the losses of the Railways by
securing participation of the State Governments in the
capital cost of the projects. It has been suggested to
them to give land and the labour component of the pro-
jects free of cost and in some cases to participate in the
construction and operation of the projects on a percent-

age basis. Inflation of the chargeable kilometrage is also

considered in order to improve the earnings till such time
the lines become remunerative.

The policy regarding restoration of lines which were dis-
mantled in the past on account of floods or during the
War is that the people who had been enjoying the facility
of rail transport and would have continued to do so if the
lines had not been dismantled should not be denied this
facility and the lines should be restored wherever the
flood situation has improved and it is feasible to restore
the lines provided that alternative means of transport
have not developed in the meantime and the need for
restoration is still felt. Restoration of dismantled lines is
being done on programme basis depending upon the
availability of funds.

In the case of gauge conversions, a project is taken up—

(i) when a section becomes saturated and is incapable of
handling additional traffic as in the case of Barabanki
Samastipur, and Viramgam—Okha/Porbandar projects.

(ii) when the magnitude of the transhipment involved is
such that it is uneconomical or is not feasible at all as
in the case of Viramgam—Okha/Porbandar Project;

(iii) when they are needed for providing speedy and unin-
terrupted means of communication to areas wsich
have potential for growth as in the case of New
Bongaigaon—Gauhati conversion project and Ernaku-
lam~—Trivandrum project.

Detailed traffic surveys are carried out to determine the traffic
potential and the financial viability of each project. While
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i j term basis
the financial viability of the project on a long
isa;itnportammmaon, lack of financial returns on
a short term basis {s not alowed to come in the w:y in
the case of projects where traffic justification exists.

1.10. During evidence the Committee enquired whether in the
matter of construction of new lines the questions of uniform deve-
lopment of the entire nation and the expansion of railways all over
the country were given consideration. The Chairman, Railway
Board stated:

“The national view point is certainly taken. But when it
comes to the question of priority, naturally it is given to
the industrial oriented lines and strategic lines and so

on, They are not done on any State or regional basis
but anything outside that, national interest would be

taken into account.... It is not a regional view or purely
regional consideration or anything else. It is a national
view.”

1.11. The Committee pointed out that so far priority has been
given to development of areas on the assumption that once an area
develops, railways will automatically follow. Asked whether it will
not be better if we first provide a railway line in an undeveloped area
so that the development of the area is accelerated, the Chairman,
Railway Board stated:

“If you do not take into consideration, the developmental like
requirements of various States, thestrategic linesand in-
dustrial-oriented lines will naturally take priority. Here
this question does not really arise because the lines them-
selves are expected to pay off within a reasonable time
or are dividend free. Now, from about the Second Plan
onwards, we did get the State Governments’ list of various

lines they wanted. But having regard to the fact that re-
sources at any point of time will be restricted and there
will not be enough resources to go in for the construction
of all the lines, only few development lines are provided
on the general approach that infra-structure should be
provided in the form of a railway. In some cases when
the resources are not available with the Centre, we ask
them whether they could participate in any way, in any
form, either by giving land or by participation in the
construction material supplies where they want railway
lines or where some road facilities are already available
and control of State transport is required. In those cases



8

we expect that there should be somne response from
the State also, as has happened in the case of restorations
and as has happened in the case of some lines and it has
been happening recently more than it has been in the
past. In the history of the development of the Railways

in India, you will find that this has been one of the fea-
tares that has come up every now and then.”

1.12. As to the criteria followed in deciding upon the construc-
tion of new lines, the Chairman, Railway Board stated during evi-
dence:

...... there are so many things to be taken into considera-
tion and generally we try to consult other Ministries and
particularly the Planning Commission, etc. in regard to .
the resources that are available.”

1.13. On being asked about the various types of lines, the wit-
ness stated:

“There are industrial-oriented lines and strategic lines deter-
mined by the Ministry of Defence Other developmental
line have been few and far between.”

1.14. In reply to a question as to how many lines had been sanc-
tioned for the general development of areas during the.last 25 years,
the Chairman Railway Board stated:

“For the last 25 years, I would say that about 6000 kilometres
have been constructed. Out of this, I would say that
about 13 per cent to 14 per cent are strategic lines, about
10 per cent developmental lines, the rest being indus-
trially tied.”

1.15. The Committee desired to know what percentage of the
total investment on new lines during the last 20 years had been made
on the lines in hilly areas. The Chairman, Railway Board stated:

“Even some of the industrial-oriented lines have been built
in what may be termed as hilly areas....No such specific
provision has been made for the hilly areas as such. For
instance, over the last two years in the North-Eastern re-
gion, a number of demands for railway lines have been
coming in and there again we have suggested that out of
the plan allocation for these hilly areas, the region may
allocate some money towards the construction of railway
lines.”
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1.16. During evidence the Committee enquired from the repre-
sentatives of the Planning Commission, whether at the time of for-
mulation of plans for the development of hill areas, only subjects
undér the Central List such as P&T, Railways etc. were considered
or whether the subjects falling in the State List were also taken into
account. The Secretary, Planning Commission stated:

“We do not have a subject-wise plan. We consider plans for
the Centre and for the States. The railways plans relate
mainly to the Centre. While considering proposals for
railway lines, when they serve hill areas, that fict is kept
in mind while giving priority to it. It is not as if we
start with hill areas and then consider proposals for rail-
lines. We consider proposals in respect of railway lines
as such.”

1.17. In regard to provision of new lines for the development of
hilly and backward areas, the Secretary, Planfiing Commisgion stated
during evidence:

“First of all, there is sectoral distribution between various
sectors, may be agriculture, irrigation, industry and
mines, transport and communication of which Railway is
a part. Therefore, when the sectoral allocations are
made, certain priorities are given to each sector—for
hilly areas also. As I said, while considering various
proposals, weightage is given but for what? Let us say,
weightage for communication. Communication does not
mean only railways. It means Border Roads Organisa-
tion also and whether certain areas are properly connect-
ed or not. This is what is taken into consideration. Due
weightage for allotment of priorities to the hilly areas is
being given.”

1.18. The Committee asked whether at the time of consideration
of proposals for the new lines, any weightage has ever been given to
the hill areas. To this the witness replied:

“We will need some time to collect this information.”

1.19. Asked whether at the time of planning for the hill areas,
any integrated development programmes are drawn up, the Secre-
tary, Planning Commission stated:

“Individual areas reteive due attention when the State in
which they are situated, or when a particular plan ear-
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marked for it, is taken into consideration. As a matter
of fact, many of them are considered at the time of con-
sideration of the annual plan. At that time, due consi-
deration is given to area development.”

1.20. In reply to a question whether the idea of integrated area
planning was kept in mind in the case of hill areas or was left to
chance proposals, the witness stated:

“Not, exactly to chance proposals, because all the proposals
would come up for consideration at least at the time of
considering the annual plan. At that time, the benefits
which need to accrue to a certain area would certainly
get priority in consideration.”

121, The Committee enquired from the representative of the
Planning Commisgion whether any study had been made about the
regional imbalances in the country. The Committee also pointed out
that for the development of backward areas certain concessions in
the form of tax relief, adequate quotas of essential raw materials,
financial help by nationalised banks and financial institutions had
been given. Asked whether any proposal for extending a new line
in a backward area had been considered in the interest of develop-

ment of the area, a respresentative of the Planning Commission stat-
ed:

“If I may express my views, I am sure that for the lines which
we have sanctioned for under-developed areas; this would
have been implicit.”

1.22. On being asked whether the Planning Commission will be
willing to subsidise the Railways for the construction of a new line

in a backward area, the representative of the Planning Commission
stated:

“I am afraid, I do not think this has been done in the way you
have suggested. We will certainly bear this in mind.”

1.23. The Chairman, Railway Board stated during evidence:

“,...the core plan in regard to railway lines is tied up with
specific industrial development projects like mining or
any other major industry which makes a line remunera-
tive by itself or by some levy of extra charge which we

call ‘inflated mileage’. In fact, the bundle of alternative
lines consists of so many because, right from the Second
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Plan onwards, the State Governments have been convey-
ing to us a list of lines they need, and every five years
they up-date it and confirm it. I would say that the total
would add up to very much more than what our resources
would permit.”

1.24. Asked whether there was some coordination between the
States and the Railway Board in regard to planning of New Lines, the
Chairman, Railway Board stated:

“The problem sometimes arises when you put up a paper mill
hundred miles away from railway line. Obviously for
that paper mill, the railway line will not justify the re-
munrative cost because the line will not be commercially
viable. This problem arises not only in the case of con-
struction of new lines but it has been arising, to a great
extent, on metre-guage system. Now, we may not have
the capacity available at that level. Then the question
arises as to how we develop the capacity and whether it
is worthwhile to develop the capacity here or to shift the
capacity somewhere else where the cement plant is
there..” ‘

1.25. The Committee desired to know:

(a) whether there was any planning at the time of or prior
to the inauguration or the sanction of the new lines dur-
ing the past 25 years regarding the expansion of the
railway lines in all parts of the country so as to remove
regional imbalances in development and provide rail con-
nections to all the States/Regions of the country;

(b) whether the claims of such States/Regions as were not
accommodated during the First, Second and Third Five
Year Plans were taken into consideration at the time of

. proposing, planning and sanctioning new lines in the
Fourth and Fifth Plans? If so, the States in which rail-
way lines have been sanctioned on this consideration; and

(c) whether the claims of hilly States/Regions were taken
into consideration at any time of taking up new railway
lines during the past 25 years.

1.26. In a note, the Railway Board have state:

“It will be noted that construction of a railway line is con-
sidered where it would provide the best mode of trans-

678 (Aii) LS—2.
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port to meet the traffic needs of an area. The planning
for developmnt in our country was being done for a period
of 5 years at a time till recently and an attempt is now
being made for the first time to prepare a corporate plan
for the next 15 years. Planning the construction of rail-
way lines on a long term basis can be done only after the
long term plans for other sectors become available Cons-
truction of railway lines is decided on the merits of eack»
case where the need for the lines can be established in
view of the criteria indicated. Planning of the Railways:
is not done on a regional or State-wise basis but to suit
the national priorities and to meet the overall transport
needs of the country.”

1.27. As to the criteria for deciding that a particular region is
backward for the purposes of Railways, it is seen that in reply to
USQ 5436 answered on 8th April, 1975, the Minister of Railways had
stated:

“The Ministry of Railways are guided primarily by the judge--
ment of the respective State Governments in this regard.
No such list of the regions considered as backward for
railways is maintained by this Minlstry, as proposals for
the development of backward areas are considered as and’
when recommended by the State Governments. The pro-
jects are taken up for the development of backward areas
if it is found that the area is not well served by the rail-
ways and the provision of a railway line will lead to the:
economic upliftment of the backward areas.

1.28. It is seen from the lettter No. PC(P)19|Hill|66 dated 9th
September, 1966 issued by the Planning Commission to various State-
Governments in regard to preparation of Draft Fourth Five Year
Plan for Development of Hill areas that the Committee of the Nation--
al Development Council on Hill Areas in its meeting held on the 12th-
March, 1965, defined the following as Hill areas and made several
recommendations for accelerating economic development of these-

areas: -

I 2

Jammu & Kashn;;_ . . . . . all districts

NEFA
Nagaland

Manipur
Himachal Pradesh Districts of Kangra, Simla and Lahul and
{ Spiti (the whole of the State”of Him.chaV

Pradesh after reorganisaticn of Punjsb on

Punjab
1-11-1966).
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2

Assam

Madras
West Bengal

. Districts of Garo Hills, United Kbasi and
Jaintia Hills, United Mikir and North
Cachar Hills and Mizo Hills.

. Nilgi ris

. Darjeeling

1.29. A policy decision was announced by the Minister of Rail-
ways in his Budget speech 1973-74 for construction of railway lines
upto 60 kms. length in backward areas. The Minister of Railways
had then stated:

“The construction of new lines is one such item where an

entirely new approach may have to be thought out. The
rising costs of construction require high density of traffic
to justify a new line financially. For a new line to become
an economic proposition, it has to be assured at least 3
million tonnes of originating traffic. This may be possible
in highly industrialised areas. But there may be areas
where such quantum of traffic may not be offering: yet a
new line or a conversion of a line may be necessary for
the development of the region. With a view to make it
financially possible for the Railways to construct new
lines in such situations, it will be necessary to develop a
new approach and explore measures to reduce their
Capital liability and to improve the rate of their earnings.
Some formulae which could be adopted towards this end

are as follows: —

(i) Exemption, full or partial, from payment of dividend

liability to the General Revenues during the period of
construction and for a specified number of years after

completion and opening to traffic;

(i1) Participation of State Governments or local authorities,

in reducing the cost of construction by giving the land
and labour content of construction free of cost:

(iii) Suitable adjustment upwards of fares and freight struc-

ture applicable to the newly constructed line which in
common parlance is called ‘inflation of chargeable
mileage’;

(iv) Levy of fares and freight on a discontinuous basis so as

to be a set-off against telescopic structure of standard
fares and freight.

The classical concept of traditional economic viability needs

to be re-adapted in the light of the historical experience
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gathered from the economic development of different so-
cieties. The principle that transportation infra-structure
must evolve along the pattern determined by pre-existing
economic viability needs to be modified to the extent that
very often the creation of the infra-structure themselves
load to additional demand and increased commercial pros-
pects. In selected areas the calculus of short-term eco-
nomic returns must yield place to the long-term benefits
through a policy of deliberate developmental expenditure.

Based on this, I intend to discuss with my colleagues, the
Finance and Planning Ministers how we can initiate new
railway projects or open new lines up to 60 kilometres
where the development of the area would be greatly faci-
litated, without viewing this expenditure too closely in

terms of the prospects of immediate returns on invest-
ment.”

1.30. In his Budget Speech 1974-75, the Minister of Railways
stated that in furtherence of the new approach enunciated by him
in his Budget Speech 1973-74; 10 new railway lines and gauge con-
version projects were proposed to be taken up during 1974-75. The
Minister had also stated that it has not been possible to include new
railway lines in other backward areas of the country on account of
paucity of funds.

1.31. In the context of the new concept regarding opening of new
lines in the hilly and backward areas, enunciated in the Railway
Budget speech of February, 1973 in Lok Sabha, the Minister of
Railways was asked vide USQ 1165 dated 25-2-75 about the steps
taken for implementation of the new concept. In reply to the ques-
tion the Minister stated:

“In keeping with the objectives of the policy enynciated by
the Minister of Railways, while presenting the Railway
Budzet for 1973-74, the following projects falling in back-
ward areas have been approved:

1. Rohtak-Bhiwani (in Haryana).

2. Jhanjharpur-Leukaha Bazar (in Bihar).

3. Hasanpur-Sakri (in Bihar).

4. BG rail links to Ramnagar and Gathgodem from Mora-
dabad and Rampur (in U.P.)

5. Dharmanagar-Kumarghat (to be taken up at the cost of
N.E. Council).

6. Nadikude-Bibinagar (in Andhra Pradesh).
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7. Banspani-Jakhapura (in Orissa).

8. Shahdara-Saharanpur.

9. Howrah-Sheakhala.

10. Howrah-Amta.

11. Restoration of Dalamau-Daryapur

12. Restoration of Gohana-Panipat.

13. Restoration of Chhitauni Bagaha link.

Participation of the State Governments has been sought for in the
construction of these lines in terms of the New Policy and some of
the State Governments have already accepted such participation.
It has not been possible to take up the construction of more railway
lines on account of the severe constraint of funds in the 5th Plan,
but surveys have been ordered and are in progress for a number
of lines so that these projects could be considered for construction
as soon as the availability of funds improves.

Efforts are being made to obtain additional allotment of funds
for construction of New lines from the Planning Commis-
sion. The State Governments have also been approached
to set aside funds for construction of Railway lines, in
backward areas out of the funds allotted in the 5th Plan_
for development of backward hilly areas.” '

1.32. During evidence before the Committee, the Chairman, Rail-
way Board stated that the allotment for new lines in the Fifth Plan
was Rs. 100 crores. He further stated: “That is all which the Plan-
Ning Commission has been able to spare for the time being, although
we have asked them to give another Rs. 235 crores to meet other
commitments and aspirations.” =

1.33. In this connection it is seen that while replying to USQ 1285
on 25-2-1975, the Minister of Railways had stated:

“Keeping in view the requests from various Chief Ministers,
Members of Parliament and Other interests, the Ministry
of Railways have approached the Planning Commission
and the Ministry of Finance to provide a sum of Rs. 235
crores, outside the capital outlay required for the Railways
Fifth Five Year Plan, for contruction of new lines and
conversions, for development purposes in the backward
areas. The decision of the Government is still awaited.”

1.34. The Committee asked whether in the current budget any
provision had been made for the construction of a new line or lines
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specially for the development of hilly states or hilly regions. The
Chairman, Railway Board stated:

“We have not been able to do it because we are over-com-

mitted with our funds already and there is really no scope
for considering any more projects.”

1.35. The Estimates Committee, while reviewing the working of
the South Eastern Railway made the following recommendations in
their 91st Report (Third Lok Sabha) in regard to construction of
new lines:

“The Committee would emphsise that while finalising the

Fourth Plan allocations for opening of new lines, due
regard should be given to the potential areas of develop-
ment and particularly to those areas which need develop-
ment in the context of the Defence requirements. The
Committee need hardly stress the desirability of maintain-
ing a proper balance between economic development and
the development of transport so that the former does not
suffer due to any deficiency in the latter.”

“While appreciating the policy of development of transport

facilities following specific major projects for the expan-
sion of the new industrial, mining and multi-purpose agri-
cultural programmes, the Committee feel that in certain
undeveloped areas, transport arrangements should precede
and supply necessary facilities for economic development.
In that context, the Committee note that the South Eastern
Railway has not sufficiently penetrated into the interiors
of Orissa, Madhya Pradesh and Midnapore District of West
Bengal—areas which have potentialities for development
and where mineral and natural recources are still lying
untapped for want of good communication system. The
Committee would like to emphasise that the Railways
should draw up plans for expansion of transport facilities
to these areas, so that these areas may get the incentive for
development. The Committee have no doubt that the needs
of these areas will receive their due priorities in the over-
all expansion of the Railways.”

1.36; In their action taken note on the above recommendation the
Railway Board had stated:

“The Railways support the view that transport facilities

should precede and provide the incentive for economic
development in underdeveloped areas. But the important
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«consideration under such a situation is the scale and
magnitude of transport facilities that should precede the
-economic growth., In view of the limited resources, the
Railways cannot make large investments which would be
lying unproductive for a long period awaiting the eco-
momic development of the area where the investment has
been made. Besides heavy initial investment a railway
line has high annnal expenditure for maintenance and
.operation, and as such only a high volume of traffic can
justify its construction. It would be uneconomical to go
in for new line construction in under-developed areas
where sufficiently high traffic may not materialise for
many years. In view of the limited resources position of
the Government at the present stage it would be advisable
to examine alternate low investment transport facilities
such as road transport for achieving the same objectives
in the initial stages.

Some surveys are, however, being made for projection of new
lines into the interiors of Orissa and Madhya Pradesh in
connection with iron ore exports and the movement of
raw materials and finished products for a new Steel Plant -
that may be sited in these areas.”

137. A statement showing new lines/restorations completed and
wopened to traffic during the last 25 years is given in Appendix V.

1.38. The Committee desired to know details of new lines on
which dividend liability had been partially or wholly waived during
the past 25 years. In a note, the Railway Board have intimated:

“No new railway lines have been constructed during the last
25 years on which there is partial exemption from pay-
ment of dividend liability to Central Revenues."”

The following lines constructed during the last 25 years, are
fully exempted for payment of dividend to Central Revenues.
(a) Strategic Lines ontn
Northern Railway
(i) Mukerian-Pathankot
(ii) Jaisalmer—Pokaran Section.

Northeast Frontier Railway
(iii) Rangapara North—North Lakhimpur—Murkongselek Sec-
"tion.
4(iv) New B. G. line from Raninagar to Jogighopa and M. G.
‘Section between Siliguri and Haldibari converted to B. G.
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(b) National Lines

(i) Kathua-Jammu Line—This line has been constructed for
restoring rail communications to Jammu and Kashmir
State which it was deprived of after independence. It is
treated as National Investment and is exempted from the
payment of dividend liability with the following pro-
Viso: —

“For a period of twenty years or till the line becomes re-
munerative to meet the dividend obligation, the losses,
if any in its working, will be borne by the Railways.
and any profits will be credited to the Central Revenues.
The Railways will not, however, be liable to pay divi-
dend to the Central Revenues till the line becomes
remunerative.”

(ii) Tirunelveli—Kanya Kumari—Trivandrum line. This line
is stitll under construction.”

1.39. Asked about the New lines sanctioned on strategic considera-
tions during the past 25 years, the Railway Board have, in a note,
stated:

“The particulars of new lines sanctioned on Strategic con-
siderations during the last 25 years are given below:—

g} . Name of line Gauge/Length Cost Date of
0.

(in Kms.) (Rs. in Ccemmer- Opering
crores) cement

1 Mukerian-Pathankot . BG 42-98 377 15-3-50 7-4-52

2 R.a.]n_glzgun North-North
impur-Murkongselek MG 327-93 3038 2-6-60 1-6-64

3 BG line from Siliguri
to Jogighopa BG 26500 32- 50 1-9-63  2-6-6%
4 Pokaran-Jaisalmer . MG 105° 00 2' 50 2-6-66  2B-1-68

The construction of Strategic lines is taken up ati the specific
request of the Ministry of Defence. The Ministry of
Railways do not on their own classify any line as
strategic.”



19

1.40. The Committee desired to know whether any Railway lines
nave been sanctioned and constructed during the past 20 years on:

(a) Defence considerations
(b) State Government requirements

(c) Economic development of (i) Hilly (ii) Backward Regions;.
and

whether any lines had been sanctioned on priority basis. In a note
on the subject, the Railway Board have stated:

“(a) The decision to construct new railway lines is taken by
the Ministry of Railways after considering the various
aspects regarding the requirements of Defence, State Gov-
ernments and the economic development of hilly and
backward areas as well as Railways’ operational needs.
Detailed surveys are conducted before the construction is
taken up. The list of new railway lines constructed dur-
ing the past 20 years is enclosed. (Appendix VI)

(b) Overall priorities are taken into account while sanctioning

new lines and at the time of allocation of funds in all
cases.”

1.41. The Committee called for details of the Railway lines in the
Hilly Regions/States of Manipur, Tripura, Nagaland, West Bengal,
Bihar, U.P.,, Meghalaya, Arunachal Pradesh, Mizoram, J & K &
Himachal Pradesh, for which surveys have been sanctioned. The
Railway Board have in a note, informed: —

“Surveys have been sanctioned for the construction of new
railway lines falling partly or wholly in the State men-
tioned against each indicated in the attached Statement
(Appendix VII). Decision regarding taking up the projects
for construction will be taken after the survey reports are
received/examined and also subject to the availability of
funds.

1.42. The Committee drew attention to a press report to the
effect that the Punjab Government had been asked by Railways to
give land for the Chandigarh—Ludhiana Railway line. Asked whe-
ther all these lines for which land has been asked for from the State
Governments had been approved. The Chairman, Railway Board
stated in evidence:

“Punjab Government had been writing to us about it and all
that we have said to them is that there is no fund with
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us at the moment. But will they be prepared to give us
land for the purpose?”

1.43. In reply to a question as to whether other States had not been
addressed for offering land for the new lines, the Chairman, Railway
Board stated:

“It will not be opportune for me to address the other State
Governments. We do not have resources we have made
it clear. If any State makes enquiries to me again and
again we have to give suitable reply.”

1.44. The Committee asked for the details of the offers made by
the various States Governments for giving land for construction of
new lines during the past 25 years and which of these offers were
accepted. In a note, the Railway Board have stated:

“Information regarding offers of free land from State govern-
ments for projects approved during the last 5 years is
given below. Justification for projects taken in the last
25 years will have to be collected from old files and would
take time- In some cases the information may not be
available at all.”

- — o —

Sl. Name of line Particulars of State Goverrmert
No. participstion

barmati-Gandhin line . Gujarat State Govi. has given land free cf
1 Sa aaar cost. Offer has been accepted and work
on the line is in progress.

Nadikude-Bibi .. . Land is being provided by the Government
2 e-Bibinagar of the State of Andhra Peadesh free of coot.
Final location survey is in progress.

htak-Bhiwani . . Cost of land Iln being borne by Haryana
3 R State Govt. Work ls in progress.

- Ch: . The State Govt. of West Bengal have offered
4 Howrsh-Amta/Champadanga to provide the land free of cost,

s Shahdra-Ssharanpur Railway line . The Govt. of Uttar Pradesh is sharirg sc9;
of the cost of the project.

1.45. The Committee called for details of the Railway lines for
which construction work and final location-cum-Engineering Surveys
were carried on simultaneously during the last 14 years and the
reasons for doing so in each case. In a note, the Railway Board
have stated:

“The names of the railway lines for which construction work
and Final Location (Engineering) Survey were taken up
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simultaneously during the last 5 years together with the
reasons therefor, are given below. Information in respect
of earlier works is not readily available.

Sl Name of Lines Remarks
No.
I 2 3

1 Sarmigarh Partapganj (Restoration) , The wcrk was required to be undertaken
. . - urgently before sowing seascn. Herce
2 Partapganj-Forbesganj (Restoraticn) , the ccnstruction was authorised befcre
completion of Final Lccatiop Survey, to
;:nzble the Railway to ‘ake possessior of

and.

3 Shahdara-Saharanpur—BG line. To meet the urgent traffic requirements of
the area formerly served by S. S. Light
Raiwaly construction had to be suthorised
before completion of the Final Lecation
Survey.

4 Rohtak-Bhiwani rail [link. The Construction was suthorised befcre Final
Location Surve) to ensble the Railway to
ecquire a land quickly as the prices of land
were rising sharply.

Gohana-Panipat (Restoration) These are restcration werks, which were
approved to meet the long-st arding and
& Damlamu-Daryapur (do) peruistent demands of the local people,

before completion of Final Location survey
and to enable the Railway to acquire
land quickly before sowing season, as the
prices of land were rising sharply.

Tirunelveli-Trivandrum Vig Nager- ‘The abstract estimate was based on the
coil, with a branch line te Kanya- prelimirary engineering surveys ard the
kumari. . . construction ‘was oned as there was

no engineering difficulty. The line had
assumend importance in the light of the
need to provide a direct North-South Rail
Links and to Southern- most tip of the
country.

The execution of construction work and carrying out of final
location (Engineering) Survey is permissible in terms of provisions
contained in Indian Railway Code for Engineering Department.

The relevent extracts from the Code (para 918) are reproduced
below: ee  nes

“_...In special cases, however, where construction appears to
be easy and presents no engineering problems of great
difficulty, the Railway Board may sanction the commence-
ment of construction on the first abstract estimate "
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The first abstract estimate referred to in the above information
is based on the 'Reconnaissance Preliminary Engineering surveys
which were available in all cases.”

146. The Committee also desired to know details of the new
lines for which Urgency Certificates were issued and the reason for
doing so. In a note, the Railway Board have stated:

“The following projects were sanctioned on the strength of
Urgency Certificates during the last five years. The
reasons for the same are indicated against each of them: —

S1. No. Name of project Reasons for sancticrirg the Urgercy Corti-
ficate
1 Gohara-Panipat (Restoration) Theze are resteraticr waiks which Fave raken
up in pursuance of a policy decision to
2 Dalmau-Daryapur (Restoration) restore all dismantled lines, taken up by the

then Minister of Railways. The construction
was suthorised on urgency certificates to
enable the Railway to acquire land before
sowing season as the lland prices were
rising sharply.

3 Shahdara-Sgharanpur-BG link. The ccrstructicn had to be  authorised on an
urgency certificate as the BG link is
needed to meet the urgent traffic require-
ments of the area formerly served by the S.
S. Light Railway and the link will also be
an alternative for doubling,

4 Rohtak-Bhiwani rail link. The construction was authorised cn an urgercy
certificate for expeditions acquisitious of
land as the land prices were riging sharply.

5 Sariagarh-Partapganj (Restoraticn) The wcik was requited ro te urder raker
tly begore sowing semson, The

6 Partapganj- Forbesganj (Restcraticn) construction was, therefere, suthorised on
an urgency certificate to enable the Rn.i.lway

to expeditious possession of land.”

1.47. During evidence the Committee enquired whether there
were any instances when final location survey as well as construc-
tion work was carried out simultaneously on any line in a backward
or hilly area. The Chairman, Railway Board stated “In history, if
we look back, may be there would be a few instances.”

1.48. In reply to another question whether Urgency Certificate
had been issued for the construction of a new line in a hilly or back-
ward area, the Chairman, Railway Board stated: ‘‘The Bailadilla
line is one example.” He however added: “...... in a hilly area,
even if you issue an Urgency Certificate, very little work can be done-
op o basis of the certificate unless you are sure of the location.”
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1.49. The statement at Appendix VIII gives details of the new
railway lines on which construction work was inaugurated, during
the last 5 years ending 31st January, 1975.

1.50. From the statement it is seen that out of 15 new lines/resto-
rations on which construction work was inaugurated during the
five years ending 31st January, 1975, work on two lines viz, Saraigarh-
Partapganj and Kathua-Jammu line has been completed. In res-
pect of five lines namely (i) Howrah-Amta/Champadanga BG line
(i) Nadikude-Bibinagar (iii) Sakri-Hassanpur (iv) Ramnagar and
Kathgodam BG links and (v) Nangal Dam—Talwara link lines final
location surveys are either in progress or have been completed.
During evidence the Committee desired to know (a) whether all
these lines which have been inaugurated have been preceeded by
administrative and financial sanction; (b) whether any detailed
project reports were prepared for these new lines; and (¢) whether
the taking up of the work on these lines was in accordance with the
plans envisaged by the Railway Board. The Committee also asked
whether there were any lines which were inauguarated before their
Project reports had been finalised. The Chairman, Railway Board
stated: “As far as I know, all lines have been sanctioned before they
have been inaugurated.” The detailed information asked for by
the Committee has not been furnished so far, even after three weeks
and hence the Committee can reasonably conclude that all the
Railway lines inaugurated upto 31st January, 1975 have been sanc-
tioned by the Railway Board and approved by the Planning Com-
mission and the Government.

1.51. From the foregoing paragraphs the Committee note

(i) The expansion of railways in the sphere of construction of
new railway lines has been far from uniform throughout the coun-
try during the last 25 years with the result that certain hilly, back-
ward and under developed regions and States have been totally
neglected while certain areas have been given some consideration.
It is seen that in some States such as Himachal Pradesh, Nagaland,
Meghalaya, Manipur, Arunachal Pradesh, Mizoram and Tripura
and other backward States, there has been practically no construc-
tion or addition to route kilometerage during the last 20 years or
it has been only negligible. There had been no clear-cut pelicy
followed by the Railway Board and the Planning Commission
in regard to construction of new raflway lines; although the Plan-
ning Commission have extended some concessions to hilly, back-
‘ward and under-developed areas to augment growth yet, extension
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of Railway lines even if it were initially at a loss never occurred to
them. The proposals originating from Members of Parliament, the
State Governments and other public bodies are considered appa-
rently arbitrarily on ad hoc basis and subject to availability of

funds projects for new lines, conversions and restorations are sanc-
tioned from time to time.

(ii) The proportion of expenditure on new railway lines to the
total expenditure on Railways is steadily declining. In 194849, the
ratio of expenditure on new lines to the total expenditure on rail-
ways ranged between 11.1 per cent and 135 per cent. From the
year 1966-67, this pereentage has steadily gone down, except in the
year 1971-72. During 1972-73 and 1973-74 the expenditure on the
construction of new lines was only 4.3 per cent and 4.4 per cent res-
pectively of the total expenditure on Railways. This is also a very
depressing feature.

(iii) In the matter of construction of new lines, tke hilly and
backward regions and States have had unfortunately no special
treatment. According to the Railway Board the Railway develop-
ment is not envisaged on any State-wise or region-wise concept but
is done to suit national priorities and to meet the needs of the
country as a whole. Such an approach had the effect that hilly and
backward areas have not been provided with an adequate transpor-
tation infrastructure and as a result the economic development of
these areas has lagged behind. As far back as 1966 the Estimates
Committee had emphasised that while finalising the Fourth Plan
allocations for opening new lines, due regard should be given to the
potential areas of development. The Committee had also highlight-
ed that in certain undeveloped areas transport arrangement should
precede and supply necessary facilities for economic development.
The Railway Board while taking note of the Committee’s recommen-
dation, had supported the view that transport facilities should
precede and provide the incentive for economic development in
under-developed areas. However, in view of the limited resources
position of the Government, the Railway Board had stated in evi-
dence to the Estimates Committee in 1966 that it would be advisable
to examine alternate low investment transport facilities such as
road transport for achieving the same objectives in the initial
stages. This, the Public Accounts Committee are unable to accept
as in fact the cost of road transport has gone up very steeply.

(iv) A policy decision was announced by the Minister of Ralfl-
ways in his budget speech of 1973-74 for construction of railway
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lines in backward areas. It was stated therein that the rising costs:
of construction required high density of traffic to justify a new line
financially. But in hilly and backward areas such quantum of traffic
may not be offering, yet a new line or a conversion of an existing
line may be very essential and urgently needed for the develop-
ment of the region. The Minister had then stated that ‘‘the princi-
ple that transportation infrastructure must evolve along the pattern
determined by pre-existing economic viability needs to be modified
to the extent that very often the creation of the infrastructure them-
selves lead to additional demand and increased industrial and com-
mercial prospects. In selected areas the. calculus of short-term
economic returns must yield place to the long-term benefit through
a policy of deliberate developmental expenditure’’ The Committee
note that in pursuance of the new approach thus enunciated several
surveys for new projects for construction of new lines have been
taken up and the construction work on one Nangal-Talwara Railway
line has been inaugurated on 22nd December, 1974

1.52. The Committee are strongly of the view that for the open-
ing up of areas in hilly, backward and undeveloped regions the pro-
vision of transportation infrastructure in the form of railway lines
must be made on a high priority basis as they have no doubt that
the development of these areas will automatically follow once the
transportation infrastructure is developed. The Committee also:
feel that the regional imbalances in the economic development,
which have tended to become more accentuated over the years are
in a large measure attributable to the lack of transportation facili-
ties in these hilly, backward and undeveloped regions. In the light
of this general observation, the Committee would like to recommend’
that:

(1) The Railway Board should in consultation with the Planning
Commission immediately draw up a comprehensive long-term and
clear-cut plan for the construction of new lines on a systematic
basis. The criteria to be followed in the matter of construction of
new lines need to be clearly set out. The decision of the Govern-
ment in this regard should be embodied in a policy resolution which
should have the specific approval of Parliament.

(2) The Committee find that one of the main difficulties in the
construction of new lines has been the paucity of funds. The Com-
mittee feel that if the need for a particular railway line, conversion,
extension or restoration is fully established in the light of the cri-
teria laid down and the requirements of the area, the question of
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resources should not come in the way. As the Committee have
observed in their 148th Report the provision of transport infrastruc-
ture and railway operations are equally important for the national
economy and hence the Rallway Board should draw up a list of new
lines to be taken up for construction in an order of priority in
accordance with the criteria laid down in the policy resolution.

It may be mentioned here that the Central exchequer
should pay for all unremunerative lines whether old or new, pas-
senger services including various travel concessions which should
also not be abolished. This will considerably augment Railways’
finances.

(3) The Committee welcome the policy decision announced by
the Minister of Railways in his budget speech of 1973-74 in regard
‘to construction of railway lines in hilly and backward areas. In this
connection the Committee would reiterate what they have said in
their 148th Report that unless the Railways reach hilly, backward,
undeveloped and unconnected areas, the process of development of
those areas will be indefinitely delayed and consequently the eco-
‘nomic development of those areas as well as of the whole country
will suffer and regional imbalances will grow further. The Com-
mittee desire that the new guidelines set out by the Minister of
Railways should be scrupulously followed for undertaking projects
relating to construction of new lines in hilly, backward and un-
developed regions of the country. All the hilly and backward areas
should be identified as defined and enumerated by the Planning
‘Commission and comprehensive long-range plans for the provisions
of new lines in each area drawn up on a high priority basis.

153. From the information made available to the Committee it
is seen that out of the 15 new lines on which construction work was
inaugurated during the last 5 years ending 31st January, 1975, work
on two lines viz., Saraigarh-Partapganj and Kathua-Jammu lines has
been completed. In respect of the five lines namely (i) Nangal
Dam-Talwara link line (the only rail link in a hilly State),
(ii) Howrah-Amta-Champadanga BG line, (iii) Nadikude-Bibinagar,
(iv) Sakri-Hassanpur and (v) Ramnagar-Kathgodam, final location
surveys are either in progress or have been completed. The Com-
mittee desire that construction work on all these five lines as also on
the other ten lines inaugurated during the last five years and even
earlier and not completed so far should be completed very expedious-
1y. Once a project has been inaugurated or started it should be en-

:sured that the work on the project is not held up for want of funds
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and as far as possible the work should be completed according to
scheduled. On several works the construction work and final loca-
tion surveys are carried on concurrently. The Railway Board should
eonsider that the construction work on these five lines be carried on
concurrently with the final location surveys by issue of urgency certi-
fleates as has been done in some other cases earlier. In respect of
cases where surveys for new Railway lines especially 150 kms. and
below connecting big areas, hitherto unconnected, have started—
these should be completed and the work should be taken in hand at
‘the earliest.

1.54. The Committee also feel that top most priority should be given
‘to the construction of new lines in the areas where no lines have so
far been constructed, since independence. Since the construction of
new lines in hilly, backward and undeveloped areas is essential for
the economic development of these areas, the Committee desire that
‘the General Revenues and the Government should subsidise the
‘Bailways in the matter of construction of new lines in such areas
Just as some other incentives in the form of tax exemptions, provision
«of facilitles on a priority basis are being given for accelerating the
development of these areas.

New DELHI; JYOTIRMOY BOSU,
April 29, 1975. Chairman,
‘Vaisakha 9, 1897 (S) Public Accounts Committee
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APPENDIX I
Ses Para 1-2

Statement giving deails of Net Additions in Route Kilomeirage

IS;;;QH Geuge  Between  Between Between &m;;n “Betw:‘e?n Betveep
oD I-4-48 I-4-52 1-4-37 I 1 I-4-73
Territoties & & & 1 1 &

_ 1-4-52 1-4-57 1-4-62 1-4-67 1-4-72 1-4-74
Aadhra ° B.G. ' ' | . 43 136 -3
Pradesh M. G 4 (=8 ¢ )..'

. N.G .

Total (—)s2 147 128 (=12
Amam B.G 108 . < .. -
MG 203
N.G .
Total 155 308
Bihar B.G 188 NN 2
M. G I .. ..
N.G (—)s1 (=8 e
Total 296 138 (=8 2
Gujarat B.G. ()8 2
M. G. s
N.G. e
? Totsl 55 31 233 4
Haryana B.G.
M. G.
N.G
Total 26
Himachal B.G.
Pradesh = M.G.
N.G.
Total ]
Jammu & B. G. 6 76
Kashmir M. G. .. ..
N. G,
Total 6 76
Karnataka B. G. 88 ..
. G. 2 65
N.G. 3° (=M
Total (—)47. 93 61
Kerala B. G. ..
. G. 3
N. G .
Total 76 3 .




-

3

%-tf;f Gr.l;:: B:tw.iesni B:tween Between Bem‘&n &m‘scr?n] Between
a 14 1-4-53 I1-4-57 1 I I
T S % & g A
1-4-52 | 1-4-§7 1~4-62 1-4-67 1-4-72, 1-4-74
m B.G 113 470 (=)1.
M. G. e I e
: N.G. .
Total 242 112 4m (=1
Maharashtra B. G. 103 4
M. G 2 (=)318 1
N.G —)3 .
Total 226 104 4 5
Nagalend B, G. . . .
M. G. .
N. G. .
“Total
Orisss B.G. 328 124 . 84
M. G. .. i ..
N.G. (—)z2s
Total 100 303 124 34
Punjsd = B % 8 , )3
. G. .. —)2
N. G. 8 ‘e
Total 8 I
Rajasthan  B. G .. 26 ..
M. 170 10§ (=2
N.G .. .. ..
Total 27 170 131 (=)z2
“Tamil B.G 9 2 6
‘Nadua M. G 8 167 ..
N.G .. ..
Total 26 17 169 6
Uttar B.G 1 —)6
Pradesh M. G 2 3! ¢ .).
- (=144
Total 35 1r (=130 (=)s
"West B. G. 300 96 I
"Bangal M. G. (=)t .. .
N.G. 3 (=6
“Total (=11 302 It
4Chandigarh B. G.
M.G.
N.G.

Tota!
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sgtes! Gauge Between Between Between Bem::n Buug;n Foveern
njon I 1-4-83 1-4-5 1-4-62 1-4- 1-4-72
Territories ‘4;43 &z & 7 & &
I-4-52  I-4-57 I-4 62 I-4-67 1-4-72 1-4-74
Delhi B.G. 35 2 -
. M. G. 1 3 i
N.G . =)s .-
Total -3 36 18 .
Goa B. G.
M. G.
N.G. 58 (=)x ..
Totl R "L
Pondicher- B. G.
ry. M. G. . .- ...
N.G. 27 .. e
Total 27 .. .
Tripura B. G.
MG 18 ..
N.G. . .
Total 12 ..
ToTAL B.G. 138 750 ! 1,048 1,525 1,448 16K
M.G. 122 527 243 423 12 (=)t
N.G 3t (=n272 (=17 (=30 (k& .-
Total 281 ' 1,008 1,174 1,686 1,200 1€7




APPENDIX Il

(See Para 1.2)

Statemens giving details of expenditure on the addition of new hines.

Period Expenditure (Rs. in
Crores)
I-4-1048 to 31-3-1952 . 1791
1-4-1952 to 31-3-1957 . . . 2411
1-4-1957 t0 31-3-1962 100° 90
1-4-1962 to 31-3-1967 . . . 20432
1-4-1967 to 31-3-1972 ., . e &-19
1-4-1972 to 31-3-1974 . . . 28-56
Tmn - - L] 457-08




APPENDIX IV
(Ses para 1-31)

Statement shoing detoils mlwmadmmlmm
s the expenditure on new lines

Total Expendi- Ratio of
Expendi-  ture op E:pendl

ture on  New ture on

Yeur Raflways (Actual) to.che total
o the

(A.eml);' Endi—

(Rupees in crores)

1947-48 o e e e e e e 9:33 028 30%
1948-49 e e e e e e 34'40 491 143 %
1949-50 ve e e .. 3WSs0. 393 4%
1950-51 e e e e e e 70°86 726 102 %
1951-52 e s s s aa e 232 1-82 7'8 %
1952-53 . . . . . . . 60-18 371 - 60%
1953-54 . . . . . . . 64-21 401 6:3 %
1954-55 . . . . . . . 96-21 1'8% 19 %
1955-56 e« v e 0w . . 6752 615 91 %
1956-57 . . . . . . . 169°09 8:39 47 %
1957-58 . . . . . . . 25066 13:24 52 9
1958-59 . . . . . . . 24517 13°22 54 9%
1959-60 . . . . . . 17976 1659 92 %
1960-61 . . . . . . . 18834 25-58 13:5 9%
1961-62 . . . . . . . 233:86 31-46 134 %
1962-63 e« e .o .. 32438 37148 115 9%
1963-64 .. . . . . . 37430 4937 132 ?%
1964-65 . . . . . . . 38961 5231  13'4 %
1965-66 e e . . . 363°65 4039  II°'1 9%
1966-67 . . . . . . . 27837 2447 88 9
1967-68 . e . . . . . 25823 16-88 659
1968-69 .. . . . . . 226-11 14°85 6:6 %
1969-70 . . . . . . 192 .47 10-70 55 9%
1970-71 .. . . . . . 241°61 14:09 $'5%
1971-72 . . . . . . . 190°04 2567 1359
1972-73 e e e e . 35T'49 1418 43 %
1973-74 . . . . . . . 322°91 1438 4°4 %
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{See para1- 40)

Statement showing detoils of New Railway line, constructed during the last 20 years,

Sl Particulars of i . ' I return (% for underta . Pa : -
S of New Lines Railway  Estimated  Cost “Estimated Return &frt‘ul;‘%s_g (%) g::::u'ngm ILL':' :-i mh.:lrl‘!ie l'.:e of l::ule.of ;jqo. rticulars of New Line Railway  Estimate Cost  Estimated Return Actual l’l:m-;: (%) Ressons f:i?nmhns :::; Date of Date of
ioal  Lates 6t th or otherwite return was r than t iginal Lates return waa lower o
Oﬁn t y:" I;ﬂr v _indicsted prescribed return cons " c&'- in t 32:1' ;::l: :: g&gkc Pl'ewa:'ibed mtu:: the m&cﬂon
] (Re. in  arorew) (per cent) crares) (per cent) -
1 2 3 _ 4 s 6 7 8 9 10 u 1 2 3 4 5 . 7 ] 9 10 i
T - cg O, 80 Witk a view to extend li n 28 ~11= 1 - . . v . - N -
Madbopur—contd, | e 047 veh K e o e e dite 934 Hetrss) 3 Nﬁﬁ"x.ﬁrﬁpn N.F. M8y 3038 (=155t (—r03% (=) Brgs Strategicline - . 2-6-60 147-65
rsn:::mcm of goods into the Murkung-Selek (1970 71)
33 Bondamunda- . Lmg0; ‘86 v
: Slf:l;z-‘ihlmuddin- Northern 0'03 o 50 62°95 1-1-1955| Purna-pani. Nowagaon-  Eastern 265 42755 486 % - - 18-11-58 30-13-64
ung
Diva- . . .
s Gop-Kutkola Western o3 e - 6. - 1613058 33 Diva-Panvel-Uran . Ceniral 304 216 (—)or30 —a- 34{19?3-73) To relieve congestion around 5-5-61 £31-1-66
) . io ; ,l;ln\rei Bombey and alepmidiu rail
~27(19723-73) connection to Naval Armament
4 Barhan-Ewh Northern 1'34 3 98% (—)a-17 To help in the gerem! develop - 13-16-55 18-1-59 for Panvel- pot near Uran.
) (1972-73)  ment of the aren. 34 Panvel-Apta « .+ Central 079 —7- 54(1972-73) Tt} serve the aﬂm Chemical & 23-13-61 9-4-66
< Khandwa-Hingoli Central 8 12 . (=14-63 To de North-South M. G. -3 - - b ! to be set
ingol re 90 2.49 3 08% (1;73-73) L.gfﬂ 1-3-54 2-1-61 ::;:mﬁubymmm Gonp
6 Quilon-Ernakulam Southe 6 6 56 ' . ()94 To trade & industries in - o + 1 ‘
m 39 6 375% a» ) ME&Z A’ st s Dec. 52 6-1-s8 , 33 Butibor-Umrer . , Do 335 7'3% 8:7% st-2s (1972-73) e 9-4-63 18-12-65
trw ne has been  since owagson Bastern . ;
become remunerative. . 3¢ Hutla-N LI 1391 9:27%  49'B5% 2-06  (1966-67) s e x e e 7-6-60 27-12-64
37 Madhopur-Kathua Northern 1 . 039 06,
5 Chempe . ' ! 88 - e ) . . 77 237 o003% 0-06%, +31-86 To provide rail facilities to ] & K
Korb! S. Eastern 096 o 7 4% ¢ (2 ’;3 33”) 3-10-53 20-12-56 (1972-73) Sate. , . . . . 17-2-61 20-1-66
" 38 Hirdumallkot-Srigarga- Do 0-62 . . . : . .
§ Indore-Ujjin N . o § . 1117 2-58% 4-98% +8-68(1972-73) To eliminate trsnshipment t 27-7-61 11-1-70
i Western 322 9% (192‘4  65) 14-6-55 19-5-58 nagar l:rdlo for develop::mu
of ares. e Was Iw
9 Farchpur-Churu _ w ) 8 .60 To provides + and shostest 3 s Planning Commission a8 a tett
etern o'ss o065 38s% (3 ) o pre qmdm a a'cm e 16-3-33 1-3-57 case for Shramdan. .
. Rmnwh & 39 Singrauli-Obra Do. 9 10 a4 9% 16 24°%, _ . . . . 21-12-61 31-4-70
10 warsa-Bhildi | Western 165 (=)1-84% (+)4 56 Partly as a famirc relief work and 6-4- - - '
PSSR e A Lot i d 16-4-55 24-4-58 | 40 Sirgrauli-Kani | | Nm:‘lm 26 51 24'37 N.A. - ... . 22-12-62 Opened for goods
of the area. Central g
i . . 14-2-1972.
11 Gandhidham-New Kandla Western o 8o o871 NA. ((-:-‘;1:_%?? I;E':- mﬂ:t 1:: ;let;:::\re mni; 3-10-53 1-10-56 | 41 Delhi Avoiding Lines , Northern 2°43 625  676% -_ . . 22-1-62 16-2-69
snd Delhi and other importan
Pﬂ:;m un]Mem G:“F I',!:eml 42 Olltullhll'l‘ushw Do. 3-51 5990 1B-4% —_ . 12-5-58 15-11-66
an shorter conrection Amuna !h'ldn
from Kandla toits hinderland. v
12 Burasat-Hmsnabhad Eastern 9 256 39T% 77 (~)2'98  With a view to meetirg the trans- 20-5-57 9-2-62 “ ]W"m “Dharam - Nmed“de: 230 =)1-7% —2-40(1973-73) For connecting Tripura with rest 24-3-61 1-4-64
(19m3-73)  port ncedl of the lm g ornecdon “3.:‘ s:hriad wﬁ' m'
se irhat
Light R.I)r whlch mc.loudwe f. . partition __ql' the country.
1-7-65 44 B.E.Jline from Siliguri Do. 33°50 N.A. +3:co(1966-67) Strategic line | . R . 1-4-63 2-6-65
13 Bukhtiarpur-Rajgir Eastern 2:16 256 1°51% 272 +2:33 With = view to incresmsing tourist 9-5-59 1-4-62 ’
(1972-73 ) faﬂlitl:l::n that area ‘:-:da r:{I.: mm 43 - . Southern 231 2-53  52% 7:3% +0-22(1966-67) P 4-1-62 25-5-64
s like Nalanda and
R‘:gir. 46 Bangalore-Salem . Do 8-s0 5°54% 6:9% (—3-49r6-77) .. . . . . . 10-2-62 14-11-68
14 G:mdn;gun—Muﬁ- Eastern 1180 13737 43 73% £42+ 86% Chandrapura - (-+6-96) . 21-3-57 23-T2-60 a7 o De w7 re% 6% - Tc:ww legpthl:nu;:t and a& :l,:.: 214 " *
Ranchi-Hati, Ranchi ) } : 9-5-59 23-3-61 port of about 2 million tannes
< (19‘72-73} of mnri :t! ":na'um from neigh-
_mundl bourir, e uge ares.
ts Tildangs-Farakka . Eastern 063 11-83% @ (I.M‘-y)s 26-12-59 9-11-60 | 48 Rail linkto Haldia Port S, Eastern 1000 R-as 8259 3-3-53{. —_— 31-1-63 16-1-69
16 K_ , Maida 11;1 w‘ 368 301 1677 (+to-39) 20-T1e89 10461 49 Udsipur-Himmatragar , Western 10- 56 1141 4:79% 6:46% 094 (1972-73) . . . . . . 6-10-60 14-11-6%
ron/ 1971-72
50 Guna-Maksi, Do. 960 10°53 (—)4-23% (—)3°95% —_ To provide an alternative route 1
A A 0-4-62 In progress
17 Robertsganj-Garhwa Road Northern 17°02 21'%4 4 68% 8-09% (+) 008 . 2-7-58 19-10-63 rud e e
(1971-72) télll!: rm_ annu;l lnd;:" to
esterr t
12 Kumedpur-Barsoi gm., 100 (=1 B7% ?45.,4 ) 0,:“:‘“? .n:“ operational con- 26-12-58 14-12-35 o new wrea. lop
1 1
970-7 t;m to saturation of 51 Jhund-Kardla Do. 1453 16:33  9-42%  11-76% i 14-93(19/2-73) . . . . . 7-10-64 Oct, 69
19 unda- s, 6o 8 8ol w 380 . 52 Kottavalasa-Bailadilla , D.B.K. 56-68 4°69%  4'989%, -+13-96(1972-73) For export of 4 to 6 million 16-11-61 1-11-68
MD"”"‘ (Rourkela; Eastern 73 4% 4 5% (1;73-73) 25-3-56 20-4-60 v tan:z::fim: ore to Japan.
20 mﬁﬂmm De. o3t st 172% {(+_‘n»:= . ) 19-3-56 16-5-58 53 Kathu-Jammu Northern 10°99 1382 717%  7°24% - . . e« 4 July, 68 2-10-72
_ 1973-73] Cuttack- s .
2t Basbi- Panpesh . i » o s 54 ‘ Paradeep .Eastern 10' 00 N.A. —_— . . . . . 30-12-67 Aug. 73
¥ (i972-%) . 22-11-§7 20-4-60 | 5 Rerigunts-Tirupsti Bast Southern 031 7% - . . . 26-9-6 22-0-68 (this
. is ap open lire
22 Nsomundi-Banspani Do. 131 2729 8'53% (=) 0-96 24-11-55 16-4-58 work)-
23 Bhilai-Doorjhal Do. 078 2 5% - 20-4-57 16-4-50 $6 Pokaran Jaisalmer Northern 2:50 Strategic (+)5:92 . 2-6-66 a8-1-68
o . line (1972493) '
24 Bauridand-Karonji Do. 7 48 601 $25% 7°10% =537 6-2-58 1-10-63
o) <7 Tﬁﬁ'u”é"' - . Southerr 1,30 1;% ﬁés;f.,“ under — . . . 197071 Work m;;lwm
X " . lapen per programme 1975~
:: Bum' Jaynagar Do, o 89 14-11-59 1-10-62 suctment.
baspur-Korea . Do 1-96 . . s8 Dabla-Singhana West . —_
. s 710% _ This is only & . . ern 280 Remunerative  with . .. .. Do. 31-5-7 for
lds y mm'?::um du't“ 14-11-59 20-1-65 [nmmfwm. .ood.m
d rate.
27 Champa-Korba Extension Do. ,.7), 1 60 7% 15 1% —(':’m-qg) 10-11-60 December 1965 59 &::;cmrtkﬁmdhmlﬁr Do. 2-Bs £6°75% - . . . . Jan'r3 Work in progress
) o '
’: _ 60 Diva-Bassein Road (BG). Central 1274 £87-3%, —_ e e e e e . 912 Do.
61 Tirunelveli-Trivandrum  Southern 14 54 SIi'Iltly less  than - 1972 Do.
e St ' -
28 urs-Ramgarh Eastern 167 (Rly) About % - ¢ - Nugerooilto Kanya- v
Kazanpurs-! . . 1957-59 31360 (B.G Iike waival of dividend
1-29 (Dep) lisbility infistion
¢ distance
29 Sambalpur-Titilagerh DBKSE 1459 tgol%' 8.40% E+ ):3‘4)3 . . . 28-4-59 15-4-63 " .
. 1972-73,
. _ e 62 Wanl-Chansks . Central 530 899, -— . e Construction
° W-'“'“’“'"- DBK/SE 6 o7 504 667% a3 .o 8-3-60 16-4-63 ®o in progres.
e e —_ - e ' I
*For the entire projectChandrapura to i!ondumnnd.nﬁ____“— s * T
@ Along with Khejurisghat-Malda.
£Dive-Panvel section opened wi traffic on 31-10-1964.
N.A. =Not available,
£With 150 percent inflstion on goods.
LEWith 78+ 5 per cent  inflstion gn goods on present assessment. 9
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APPENDIX VIO
(See para  1+49)
Statement giving details of New Linas| Restorgtions Inaugurated in the Last § years ending 31-1-1975.

Name of Addressce

s. Name of line Date of Site/ Inauguration by State Govt.% Estimated Amount Up-tc-dete
No. Inauguration Offer and Designation cost (Re. sanctioned progress
in crores) for inaug-
uration
I 2 3 4 5 6 7 B 9 10
Rs. Rs.
1 Tirunelveli-Trivandrum  with . . . . . 14 2 27.0%
g branch line to Kapyakumari 6-9-72  Kanyakumari By Prime-Minister. 454 500 0
2 Shahdara-Saharanpur BGline  2-12-73  Khekma By Prime-Minister. s0 9 lgntidpauon by  Shri Bahugura, 1742 _ 2500 2°0%
State Govt.in  Chief Mirister,
Clpital investment Uttar Pradesh.
3 Saraigerh-Partapganj 18-6-73  Saraigarh By  Minister of .. 1*ST  Work completed snd opened
(Restoration) Railways. to traffic on 16-6-1974.
4 Partapganj-Forbesganij 18-9-73  Forbesganj By _  Minister  of o . 337 52°0 %
(ﬂatonﬂon) 8.
s Chhitauni-Bagahs 22-10-73  Near By Prime Minister.  Cost of flood protection  Skri Bahugura, 67 30%
(Restoration) Chbitauri works & gu?d.e bunds  Chief Ministcr, 4
i to be borne by U.P.  Uttar Prodesh.
6 Dalmau-Daryapur 8-12-73 By  Minister  of . " 149 201222 33°5%
(Rostoration) Railways.
7 Jhanjharpur-Laukaba- 22-2-73 Laukaha- By Minister of Bihar Govt. to benr cost Shri Glafeer, € Lict 2+58 27'0%,
Bazar Bazar., Railwavs, of iand & earthwork,  Mirister, Bihir.
LI} -
5 Rohtak-Bhiwani 7-7-7.1 Bhiwani By  Minister of Haryura S1ate Govt. * Shri Bursi Lal, €13 1000 9:259%
Railways, addressed to bear Chicf Mirister,
cost of land and also Heryira.
to regulate rosd tra-
flic on the section.
Arranzements
wccepted by the State
Govt.
4 Howrah-Amta/Champadang: 1-7-71 By Trime-Minister. Cost of lard to be borre  Shri S. S. Ruy, 12°16 2500 Estimate under
BG line. by West Bongal Chicf Ministcr, (Ixcluding cost censideration
Goverrme! 1. West Bengal. cf land) Final location
survey complet-
ed.
1> Nadikude-Bibinagar 7.4-74  bibirescr By Prime-Minister.  Costof lund and reguls- Chie' Scerctery, 13-47 2500 Firal  Locatior
tion of road scrvices.  Govt. of Arcdlra survey in
Pradesh, progress.
1. Sakri-Hassanpur 22-2-71 Sukr By _Minisn:r of  State Govt.addressed Shri Glefc cr, Chief 596 Firul lccaticn
Railwueys. to becr cost of lund Mirister, Bihar & survey complet-
and earthwork. Sh. P. K. J. Menon, ed.
Chicf Secy., Govt. of
Bihar.
1z BG rail links to Ramnagar (=1=74! Qampur/ Ry Prime-Minister. 1500 Final Location
and Kathgodam, 10-1-74  Moradabad survey in
progress,
13 Nangal-Dam-Talwers! 2:-12-74 At Amb By  Minister  of Offcr of Free lend Shri Y. S. Parmar, 300, Final location
Reilways. received from Hima-  Chief Minister, survey in
chal Pradesh’s Himachal Pradesh. progress.
Chief Minister.
1; Kathua-Jammu 2-10-73  ammu Ry  Minister  of . Shri T. A. Pai, 1382 2500 Completed,
Reilways. Minister of Railways,
Dr. Karan Sing
Minister of Tourism,
Chief Minister of
Jammu & Kashmir
and Shﬁi wfﬂl S}nﬁ
Quresh . Minis-
ter of R’sumu
15 Barabanki-Samasti 21-4-71 Gorskhpur By Prime Mini ter. .. Minister of Railweys, 4142 310 %
put 7 P Shri L. N. Mishra and
Chief M.muter of
Uttar Predesh, Shri
Kamlapati Tripathi.
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